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crores in 1972 73 could be made available
to the State Government provided that the
State Government would also mobilise
additional resources at least to an equal
extent to finance such special programmes.
The State Government's prowosals for
Rs. 2 08 crores 1n 1972-73 are awaited.

LI

CLARIFICATIONS IN RELATION TO
THE STATEMENT REGARDING
RECENT DEVELOPMENTS
IN VIETNAM

MR. CHAIRMAN Shn Shahi.

{Mr DEPUTY CHAIRMAN 1n the Chair]

i} ATEaAR sarE A (I W)
& gradig #AT S A JUEAT ARAT §
fs afe fagaarm &t 3@ aqaA g2l
& HIQ JANFET TeIE WG wafwt
o &7 ¥ gg & Atag wrd Ay @
wra-wa-gfg & A w1 A @
frad ®rear wreg &1 gan wfas
FIT QAT )

THE MINISTER OF EXTERNAL
AFFAIRS (SARDAR SWARAN SINGH):
This question is not at all relevant in
relation to Vietnam.

st ATEAT @ ATG . AT a4
feclt JaedT wEIT, HU 997 Fgq
I WIz & A A AT g9 F FIA7
qigar § f5 N AadIg Far FT &
WA N Twfawa ) 90, g2 FZ F
gar ¥ f5 fre @ @z W, ug
arfaa gy &1 :

¥ w=d ag & 5 oy & fagaam
#Y wedr + qaw # afg wafiwr Al
w9 ¥ g3 F1 Alaq ar€ q1 T 9IE-
wq gfg § ¢4t 1% sqgear § foaw
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®IR@ w1ed ¥ A gg ¥ mfga @i
qIY |

My question 1s very relevant.

MR DEPUTY CHAIRMAN : It does
not arise out of this.

s ArieaT qar @ ;- war efan
@ fedt Ja<dT arga wiqET |

MR DEPUTY CHAIRMAN : It does
not arise from this. Itis a wider ques-

tion, PR N

o ATRET s W g awr
3@ 2 fir fecdt Jgvda qrge Wad
F1 38 wd fagw@d ¢ &t 9a 3d
adien & WA # yfage gz 2
A fecd) Jadq @ag &Y Y ad 2
a1 g 59 937 ¥ 333 #1 G
& &\ AT weR gfg #) geqarg 23
grdarvgrg

LAe shis stage the hon. Men ber lefi the
Chamber)

SHRI S. G. BARDESAI (Maharashtra,:
Fuirst of all, 1 would like to express my
satisfaction that this escalation by the
Americanps has been condemned by the
Minister 1n  his statement. The whole
House supports him and we definiteiy
support him. At the same time there are
two questrons which obviously arise from
the statement which has been made by
him Now 1t 1s absolutely clear to any
body and everybody that this 1s a case of
downright imperialist, colomal aggression
against the freedom and independence ot
Vietnam The Prime Minister herself has
outside the House on some occasions
clearly stated the problem as such that
I1s a question ol rmperialist aggression
apainst the freedom of a particular country.
Now here we have a statement whi.h only
relers to seasitiveness to human suffering.
Not only that. It says that it will serve
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peither the cause of peace nor achieve the
objectives President Nixon bas set before
him. The cause of peace can never be
achieved by imperialist aggression. How
does that question anse at all ? This is my
first point. Secondly when we say here
that it wil oot achieve the objectives of
President Nixon, 1t 1s a strange way of
putting 1t. The objectives of President
Nixon are conquest in Vietnam and
suppression of the independence of Viet-
nam. So, we must catogerically reject
these objectives instead of trying to argue
with Nixon as if thereis some misunder~
standing of his objectives and saying that
his objectives will not be achieved and
cause of peace will not be achieved

Is that what we want ? What we
should condemn is the downright aggres-
sion and in the statement that thing 1s
just not stated. What is condemned 1s the
escalation of war as if moral and political
issues are not tnvolved at all, It is not
just a question of more brutalities, more
killing. But 1t 1s a question of aggression
against the freedom of a country and we
do expcet this Government at this stage to
stage categorically that what they are
condemaing 1s the aggresston against the
freedom of a country. This 1s the position
waken by the Prime Minister 1o a number
of her public speeches, Then, why has not
the Goveroment condemned 1t ?

SARDAR SWARAN SINGH : Sir, 1
cannot explain what 1s not 1n the state-
ment. I have made a statement which
touches upon the vital aspects of the
problem May be that some more sentences
can be added. But what I think 15 that 1t
is the best that I have done. So, 1tis a
suggestion which he has made. 1regard
it is a suggestion,

SHRI S. G. SARDESA] :It1s not a
question of sentences.  What is the issue ?
The issue is the aggression aganst the
freedom of a country Say that. What
we are condemning is the American
aggression against the freedlom of a parti-
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cular country and not merely the escala-

tion of war.*

SARDAR SWARAN SINGH : I have
chosen words carefully and 1 would
prefer to stick to that,

MR. DEPUTY CHAIRMAN: Yes,
Mr. Subramania Menon.

SHRIK P. SUBRAMANIA MENON
(Kerala) : Sir, in view of the naked aggres-
sion being committed by the US Govern-
ment 1n Vietnam and in view of the serious
threat to World peace, may I know from
the haon. Mimster what cancrete steps the
Government proposes to take in order to
defeat the game of American imperialism
in East Asia and to sce that the Vietna-
mesec are enable to carry on their avoca-
tions 1n their country according to their
will ? Secondly, Sir, I want to know whe-
ther the Government wul consider any
measure as Chairman of the International
Control Commission, set up under the
1954 Geneva Agreement, to show that this
aggression by America is against the [954
Agreement and to see that they are scrap-
ped off from Vietnam as early as possible ?

SHRI NIREN GHOSH (West Bengal):
Sir, 1 also want to put a question

SARDAR BWARAN SINGH : Sir,
talking of concrete steps, our expression
on or our assessment of the situation in
itself 1s a concrete steps and there are seve-
ral other countries who also think more or
less on the lines on which we think and
this m tself provides a basis for mobilising
further public opinton.

Then, Sir, about our responsibility as
Chairman of the International Control
Commission; on an earlier occasion I had
an opportuntty to inform this hon House
that the ICC was created as a result of the
Geneva accord and the essence
of the Geneva accord was main-
tenance of peace and the International
Control Commission was expected to
supervise peace, When war erupts, the



137 Clar: fications In relarion

normal functions that are envisaged cannot
be performed They start an open war and
in the forum of the ICC the possibility to
take any effective step i1s not tl ere But as
Government we can take an attitude and

that 1s why we are taking this attitude as
Government,

o ArE AFrdiT (fawdt) @ swq,
nAfeFT gru arg fagezary &1 sqEs
FIA & 3@ BT A Sgr AAY o1 N
agt 31 fF fagg F g wo ¥ uF
q€1 avfiT feafy dar s A & uw-
feFr #1 @ ar 3o @y 97 ¥ fom ave
%1 T 2, AR $F AT g9 aqAT
3T F G 9T 1 IF 3 W T A
eararfas § % T %7 ®wrgar 3@ qAq
qufasr ) @ Frau & foars ad
ST ®T ¥, @& ATUFAT &F qIq gFC
& W@ & AT qIFT A A AT FAA
AW oW asasg faar § oag @
ANTA 9 § M § q¥awAT g ag Ifwa
1 g

MNaq, & G AT T e wAT
Augar g f5 o 9% 719 fageam ok
qr3q fquzam & gy o1 Hlasd
wEIE W gAY FT T T TH
aIEAr ¥ ¥ "X g@U qIE 419y
fageamm wafwr & @iy faas<
ASTE FT TFT 4T 1T 7 F1 941 &
¥ ¥ 3gr 9T A€ 4@ W AT 1 9
FGATET @ AT FAT Y 72 YA § AT
ag! fF wa uF asr @@y 9ar g aA
3 % fqua &) Q1 77 wfeqal & @
¥ St A g wEAr SI7 W A7 g Oh
21T AT FT &Y MW FY W AR
dagrs fgg @ % @ayu feaend Iar
& a0 & argar fw war wild gL
¥ ®15 fra frar g fe @@ mal w
W g w®oFr yfewr gt
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| & 1 What role do we wish to play in

such a situation of confrontation between
the super powers of the World ?

FJT GIHIT H1 g ar & O mrdo
o d@ro & yyda £ fgaq ¥ wrwa
FI g7 quqg q A earfgT Fean
W gRICE &1 ArwEAE FrAAG
s ¥ Mo #1E ®wEw 3@y A
FENrgAT & 7 g7 gHA gAs ¥ gy
g FT AT aFTHT TF 987 &0 &1
fatig wiw faar gq avg 7 gw 77
aifeq TMqAT FIF FT gAFT  AET FY
A%A 27

AU guiw gw feafasr & & wg
sraar argar £ & gard e st
AT & qarfas 39 auy faa
fagzqim ® o1 qwg €1 Er § SEW
Iud fauzam &1 gao feadl § o
fead az1 & o TagxAr g9 F@

JIer, W F15Td 2, 3A%7 fgeqr § 7

qrfadt arg & ag sAar wrgar g
fe g qre gug 7 gafier AL &9 &
qrgey faned § A< feafq faqedr &,
a1 gq fanedr g€ feafe & sw afr
F gry HE gEE JIATT J7 WIG
Hix =g & 7 99 oyrfag @ F
faw Ay argar g 7

SARDAR SWARAN SINGH : Sir,
with regard to the first question, Ido
not accept the suggestion or the assessment
made by the hon Member that the up-
gradation of our level of representation in
Hano: has 1n any way deprived us of the
capacily to plav the role of maintaining
peace through the International Control
Commission. [ have already said that the
International Control Commuission has got
a limited role and we do not accept the
South Vietnam's contention in this respect
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that they have got not anv rizht to suagest
even that because of our raising the level
of representation 1in Hanoi, they would
not hike to deal with India as Chairman
of the International Control Commission
We are there by virtue of an International
agreement, and one party to the agree
ment has got no right to make a suggestion
of that type

There 15 no doubt that there 1s risk of
a larger conflict I would hesitate to
speculate as to who would be the parues
to that conflict That 1s why 1 have used
certain words while describing this aspect
1 my main statement. The hon Member
has asked 1n this situation what would be
our role  We would very much hke that
this escalation  should not take place And
our role will always be to restore peace.

We are quite clear about our role and our
attitude.

The second question that he has asked
1s about the number of North Vietnamese
forces in South Vietnam I cannot give
any reply with regard to that What
we thought was that the fight in South
Vietnam s carried on by the PRG and the
freedom fighters who are being guided by
the Provisional Revolutionary Government
and what s generally described as Viet
Cong forces They are all Vietnamese
people, and for anybody to say as to
whether a parucular fighter originates
from South Vietnam or North Vietnam 1s
an exercise which, to us, appears to be
futile. They are Vietnamese people and
1t will not be possible, will not be even
wise for us to find out amongst the fighters
as to which particular fighter was born 1n
m North Vieitnam and which in South
Vietnam This 1s something which we
cannot do and we have no 1ntention to do
anythmng of that nature.

SHRI NIREN GHOSH . The countsry
1s one.

SARDAR SWARAN SINGH Then,
thirdly, he has asked some hypothetical
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questions about the implications of the
Indo-Scviet Treaty of Peace, Friendship
and Co~operation. That 1s aimed at peace,
not at war and 1t is up to the hon Mem-
ber to interpret the clausts of that Treaty.
I would not like to answer 1n a hypotheti-
cal manner as to what will happen if there
1y 4 bigger conflict

DR BHAI MAHAVIR: In the event of
a conflict, cannot that Treaty b: tnvoked?

SARDAR SWARAN SINGH It s
not for me to give legal interpretations of
a document. It is an open Treaty andif
there 1s any particular clause, whoam1to
say as o who will invoke?

DR. BHAI MAHAVIR If we want an
interpretation we have to ask you, we can-
not ask anybody else.

SARDAR SWARAN SINGH I am
sorry, It has not been the convention 1n
Parhament to give legal interpretations

I gl W (I 93V) ¢
sftaq, 790 w1 A 79 qFqq ¥ GAAH!
F1 #q1 4D &, 98 AT FAATE FI
@1 & 9a%1 gua fHur § W Fad
Z® 917 9T @ y%e frar § fr gadsr
Tq &9 A g3 &1 faw@ #T Wr |
HAY AEI3T A 9YA FIJSA A TG FISE
adl frar i g werd & fasam) &
QFF § fAQ ARG T 97 FFHRE
e WAl § ) q4], WEAR &
gfiSez #t faqgs 7 & ¥ g@ 9@
F1 gdle ¥t fF w7 30 a9 & w3
gd% 7 g1 g gifgag @ ¥
afF &1 & 4@ WS #F W W
faar a1 wia 9% gasr ¥ gfafwar
gt ST Far ®@ W AR FEAA
afa & wgaR afs =@ @ @@ &
#:ET wAF gwr ar Fr AR@
54 3@ ¥ W= wAF A F fog arsz
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T 4T HITT EFX G OB W
goUTomle # Wi qarx ¥ fecalifem
&A1 W AHT QERAGA UST & A
FA T faqre FT @ 7

SARDAR SWARAN SINGH: My reply
to the first question 1s that President
Nixon’s statement is a public document and
1t has been reported in the press extensively.
If the hon. Member want a copy of that
statement he can contact me and [ wll
give him a copy of the statement of Presi-
dent Nixon and he can study 1t carefully.
With regard to the second question I have
already rephied that 1 am not prepared to
answer a hyphothetical question as to
what will happen 1If there 1s a major con-
flict 1n the world between the United
States of America and the U.S.S.R. All
the attention of the world should be direc-
ted to prevent such a conflagration and this
is an exercise which we should very studio-
usly avoid. *

SHRI BANARSI DAS : The statement
of Shri Nixon 1s not exposed to any inter-
pretation and there cannot be two mean-
ings about 1t Mr. Nixon has appealed to
the Soviet Government that they should
not 1nvolve themselves 1n this war. I have
put a specific question

SARDAR SWARAN SINGH : If the
hon. Member studies the statement he will
not find this sentence in President Nixon’s
statement  He 1s oversimplhifying it. Itis
very carefully worded; it does not talk of
war; it does not say that the Soviet Union
shouid not be involved in war.

SHRI JOACHIM ALVA (Nominated) :
The hon. Minister is aware that when
President Nixon sent a battleship into the
Bay of Bengal it was the starting point and
now he is trying to mme Haiphong and
break up Railway links. It isa long pro-
cess, 1 want the hon. Minister to realise
that it is a long process and President
Nixon is trying to subjugate the East and
is just trying to do what he likes with his

[11 MAY 1972}
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anti-communist bias. I want to tell the
hon Minister that 1n 1947 we showed out
claws against the Dutch imperialism.
When the Dutch wanted to conquer Indo-
nesia we showed our claws agamst them
and did not allow them to do it and our
couniry helped Indonesia get their freedom
earlicar than they had expected in the
sense that we gave a blow to Dutch im-
perialism when they were trying to subju-
gate Indonesia. What is happening to us
after so many years? Why are we not
showing some kind of strictness against
the imperialist Americans? I say so because
I have seen the boys and girls of America
in Washington and New York protesting
against the Vietnam policy. 1 praise the
boys and girls of America for their great
patriotism  Are you not going to show
some spirit by calling all the nations
around us, our neighbours in the South
East region or West Asia to see what we
are to do? We are only sending protests
which have no value on a man like Mr.
Nixon or the Pentagon. Are we not trying
to get in touch with the South East. Asian
neighbours to find out what we should do
about it and to earmark supplies of medi-
cines to the Vietnam? We have not raised
our little fingers. 1f yougo to the Viet-
pam Consulate here you will find that
they are not only man who are here.
Their women are also fighting with their
backs to the wall. When they are in that
conditinn, we are not even pgiving them
medicines. We are coming helpless against
Americans. What we are going to do by
way of medicines to the Asian countries
to help them I would like to know.

SARDAR SWARAN SINGH : I would
like to remind the Member that even at
the time of the anti-colonial fight being
carried on by the people of Indonesia we
did not show any claws What we did
was we mobilised international opinion in
favour of the freedom fighters. This is
precisely what we are doing now also.
About calling up our neighbours, in a
sense the representatives of varjous coun-
tries have expressed their views on the



143 Clarifications in relation

{Sardar Swaran Singh] '
Vietnam issue as it is developing and we
must realise the fact that the opinion is not

" uniform. There are several countrfes that
have even supported the US move or at
any rate, they are not criticising the US
moves. At the present moment without
any further preparation it will not be wise
to rush to the step of cenvening a confe-
rence of the neighbouring countries.

SHRI N. G. GORAY (Maharashtra) :
The statement made yesterday has this
sentence in the penultimate para :

*“What is even more grave is the
growing danger of escalation of the
Vietnam war into a bigger and wider
conflict.”

He did not name the nations but it is
a very obvious that if the conflict at all
takes place, than it can be only between
America and Russia because America has
mined the ports and most probably within
the next 24 hours the mines will become
active.

SARDAR SWARAN SINGH : They
have already become so.

SHRI N. G, GORAY : That means only
the ships that are in the harbour will be
affected and 1 suppose it is only the Rus-
sian ships which are there because they
have been supplying all the arms and am-
munitions to Vietnam. Therefore, I would
like to know whether in view of the fact
that this conflagration if at all it takes
place, is likely to be between Russia and
the USA, our Government is in close
touch with the Russian Government and
the US Government and whether they
know what the likely steps next would be
in that particular area. Secondly I want
to know whether we are going to take up
this issue in the UN so that escalation is
prevented.

SARDAR SWARAN SINGH: With
regard to first question I would like to
inform the hon, Member and the House
that there are ships at the present mo-

[RAJYA SABHA]
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belonging to many nationalities includ-
ing that of the USSR. Whatis going
to be the next step is something which
is being carefully watched by the entire
world with a great deal
and we share that anxiety.

of anxiety

SHRI N. G. GORAY : We have
some special relations with the USSR,

SARDAR SWARAN SINGH: We
have very friendly relations with the
USSR but surely this is not a matter
in which I can say as to what is going to be
the next step. Nobody can say that
and it will perhaps not be wise for us
to approach the problem from that
angle but obviously the situation is very
dangerous and very explosive and that
is why greatest care and greatest
restraint has to be shown in making
statements about the situation. At any
rate, the objective should be to avoid a
major conflict.

SHRI N. G. GORAY :
in close touch with them ?

Are you

SARDAR SWARAN SINGH: We
are in close touch with alarge number
of countries in this respect.

About UN I hope hon. Members
are aware that the Secretary General
of the United Nations has already
initiated informal discussions with the
members of the Security Council. In
fact he has finished the first round of
discussions with the—permanent members
of the Security Council. I have not
got any other information but [ heard
on the Radio that the permanent members
of the Security Council are not in
favour of convening a meeting of the
Security Council. Now he is trying to
have further discussions with the
permanent members of the Security
Council including us and we are in
touch with the other members of the
Security Council and we will continue
to do whatever is possible in this respect

non-
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to prevent a further escalation of this
conflict,

SHRI HABIB TANVIR (Nominated) :
I would like to know if the Govern
ment of India s considering extending
recognition to the PRG and the National
Liberation Front of Vietnam,

SARDAR  SWARAN SINGH I
have had earlier occastons to make a
statement on this 1ssue, at any rate
this 1s not relevant to the
sttuatton  with  which the international
communlty is confronted at present

war

SHRI NIREN GHOSH Lirst of
all T would like to say that the state-
ment of the External Affarrs Minister
does not up the situation
that we are coafronted with As Mr.
Goray has said and as everybody 1s
saying it may lead to Third World War
even If so, should we¢ be content
with a more condemnation of escalation
or should we consider whether Parha-
ment when 1t 1s sitting should condemn
the US aggresston on Vietnam 1n a
straightforward  Resolution ? 1 make
this proposal when both Houses are 1
session.

nmeasure

Secondly, I would like to recall those
days of 1946 when in the streets of
Calcutta the Calcutta students demon-
strated and they werc shot dead. Not

only 1t was sympathy for Vietnam ;
it was the signal for the post-war
upsurge 1 India  that led to the
British  quitting our  country. That
was the first green signal. So should
not the  Government call upon the

peoples of India to take up the matter
and demonstrate throughout the country
in a big way to set the masses in
motion ?

Thirdly, should we not seize Ameri-
can properties I India or seal wup
American properties 1n India ? When
it 1s a question of aggression leading

[11 MAY 1972
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to Third World War and
criminal 15 betore us the least
underdcveloped
be
anttscolonial,
American

when the
that an
country professing to
antt Imperialist  and
do 15 to seize
that the

non-aligned
can
properties
crimimal understands The matter won"t
rest there and the matter cannot be
decided mm Vietnam and the Guif of
Tonking only  The matter has spread
throughout the world and the world
should take cognisance of 1t and decide
1t againt the criminals, Also  you
should constder the non aligned countries

SO

making a joint move, a jomnt condemna-

tion There wis the Lusaka Conference
of all the non-aligned countries.
Those countries are there I want to

know whether there could be a joint
condemnation by them very soon and
whether there could be, not a meeting
ot the Security Council, but a meet-
g of the U. N Assembly, so that the
U. N. Assembh can at least castigate
the aggressot country, condemn 1t and
mobilise world opinion 1n a big way.
So, these are the steps that must be
taken. Mere hp sympathy won’t carry
us anvwhere in this matter

SARDAR SWARAN SINGH : S,
about the first suggeston made by the
hon  Member ot having
resolution, un a sense [ have mentioned
about 1t in the last sentence of my
Statement and ! will renynd the House
agamn by quotmg fromit. ““I am sure
this House will jomn the Government
in condemning this latest escalation.”
And the trend of the discussion indicates
that the House is joining rie 1n condemn-
ing this latest e<calation.

a formal

SHRI NIREN GHOSH :
substitute. Are  both
same ?

This
the things

is a
the

SARDAR SWARAN SINGH : 1 do
not think a formal resolution is necessary.
Then about thc second question. He is
talking of the 1946 demonstrations and

2

-
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the mobihisation of
mside the country against
power. It was good and we are proud
of that period 1n our history when we
were fighting for our own freedom,
and 1t s for that reason that our
sympathies are for the people fighting
for their fieedom 1n all parts of the
world. There are bound to be public
meetings. And already the people are
mobilising The hon. Member 1s
perhaps not fully aware of the amount
and the strength of feeling 1 this
respect among the people of the world
and the people of India.

public opinion
a colonial

SHR! NIREN GHOSH : The feeling
mside the heart and publicly demonstra-
ting that feeling are two different things.

SARDAR SWARAN SINGH : There
have been public meetings and processions.
These are bound to take place. Govern-
ment does not organise them. There are
the polilical parties and I am sure they
are seized of this mauer, Then, seizure of
U.S. property is an extreme step, which is
not called for, and 1 would not accept
that suggestion.

SHRI N. G. GORAY: How many

times can you do that ? .

SARDAR SWARAN SINGH : The
fourth question is about the non-aligned
countries making some move, It is a
good suggestion and 1 am sure at the
forthcoming Ministerial meeting of the non-
aligned countries they are bound to discuss
the situation in North Vietnam. [ cannot
think of a speedy way of mobilising, as
a group, all the non-aligned countries
because of the difficulties in logistics and
communication, but there will be general
support for the people of Vietnam,
fighting for their freedom amongst the
non aligned countries, and even if the
countries themselves express their view-
point, that will have a powerful effect on
interpational opinion and also on those

[RAJYA SABHA]
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United States of
demons-

people even 1n the
America, who are organising
traticns and are criticising the steps taken
by the U, S. admunistration, Then comes
the suggestion for convening the General
Assembly. The General Assembly anyhow
is meeting 1n  September. The earlier
experience with the General Assembly is
not very gratifving. We ourselves had fo
face the General Assembly when the
problem of Bangladesh was there.

SHRI NIREN GHOSH : This time it
might be gratifying to you.

SARDAR SWARAN SINGH: I do
not know unless the hon. Member has
got some inside information

SHRI NIREN GHOSH : You ought
to know.

SARDAR SWARAN SINGH : . unless
the hon. Member has some inside in-
formation..

SHRI NIREN GHOSH: How can
I know ?

SARDAR SWARAN SINGH :
...about the type of attstudes likely to be
adopted 1n the U. N, General Assembly.

SHRI NIREN GHOSH : Why not
sound them ?

SARDAR SWARAN SINGH : We are
sounding out and if there is any further
real information, solid information, with
the hon. Member I will take advantage of
it.

SHRI NIREN GHOSH : If I have, I
will give it to you. What about seizure of
American properties ? If we seize them
what will you do ?

SARDAR SWARAN SINGH : The
law will take its course,

SHR1 BHUPESH GUPTA (West
Bengal) : Condemning America for their
acts of war is undoubtedly a welcome
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utterance and I would support the Govern-
ment. Surely we should not minimise the
importance of 1t. World public opinion
should be mobilised in a matter of this
kind. Now, Sir, I feel—and I do not
know if he agrees with me-—that therc is
over-much emphasis on the so-called con-
frontation between what they call the two
super-powers. We heard the same thing
at the time of the Bangladesh liberation
struggle that it was an issue between India
and Pakistan. People hardly mentioned
10 those imperialist quarters that the
stake was the independence of Bangladesh,
the freedom of Bangladesh and their strug-
gle against the apgression or atrocities,
whatever vou mav call it, bv the West
Pakistani troops. Now, here again the
issue is not confrontation. If America
wants to start this kind of contlagration,
provoke a third world war it is for us to
take note of it and take precautions, but
no other super-power, if vou have in mind
the Soviet Union, js at all interested in
this kind of thing It is doing everything
to stop it. At the same time. it goes to
the eternal credit of the Soviet Union and
the Soviet peeple that thev have been
helping generouslv the Democratic Repu-
blic of Vietnam. 1 have heard it not only,
but even T saw Ho Chi-minh He spoke
on the subject when he greeted the Soviet
people and he spoke at various meefines.
Now, Sir, that will contipue | have no
doubt about it. The Soviet Union stands
by this kind of friendly countries. They
stand by them and they stood by India.
Therefore, thatis not the issue. It is a
question to be addressed to the United
States of America. The theory of confron-
tation is brought in by Western circles in
order to sidetrack the real issue. What is
the issue ? The issue is America has now
started a full-scale war of aggression against
an independent sovereign State, a State
which we recognise and many other coun.
tries recognise. The trouble starts there
at the present stage. Now, the territorial
waters have been mined. Warlike acts are
taking place. Bombing is going on from
the air. The bombing targets are rail-
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heads and communication lines deep inside
the territory of the Democratic Republic
of Vietnam. Combined air and naval
sttacks have started against the State.
Whether America has recognised the State
or not does not matter. We are faced
with a situation in which, firstly, the United
Nations Charter is clearly and shamelessly
violated.  Secondly, the Geneva agree-
ment of 1954 is clearly violated, Thirdly,
the other commitments by the United
States of America to the American Con-
gress and the American people are being
violated. American Senators and pract-
wally all the Presidential candidates or
would-be candidates are condemuing it. Sen-
ator McGowen has called it flirtation with
world war three. They have not mentioned
the Soviet Union. They are telling their
Government : You are going to the brink
in order to start another world war, world
war number three. That is their appro-
ach. Now, Sir, 1think Government is
fully aware of it and surely it should take
steps. As far as the non-aligned nations
are concerned, it is not a question of non-
aligned nations moving, We must move
along with the freedom loving Nations and
above all with the Soviet Union in defence
of the peace and security of this region,
in defence against aggression, for respect
to the United Nations Charter and the
Geneva agreement, If non-aligned and
other nations like the Soviet Union should
come {0 meet a situation of this kind, it is
essential for India to have am under-
standing with the Soviet Union. After
all, you know what you are up against. I
am sure the hon. Minister knows it.
surely, the other nations, the non-aligned
n-tions in particular, should also be moved
and we should have immediate consultation
with the United Arab Republic, .with
Egypt, and certain other countries.

Now, Sir, Ishould hike to know from
the hon.  Minister. We have two types of
obligations. One is moral and political
obligation that devolves on us as one of the
biggest nations in the world, surely one of
the most respected nations in this region,
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m the whole region, and moral obligation
also, that 1s to support them in every
possible way today against the naked
aggession. Secondly, certain other obhg-
ations follow from our international com-
mitments We have accepted the Chair
manship of the International Control Com-
mission under the Geneva Agreement
although we are not a signatory to 1t and
we cannot be a signatory But we have
accepted 1. Now, this has got
certain tasks also 1n the situation, apart
from what 1t, as Chairman, 1s doing 1n
regard to the functions of the International
Control Commission now. Poland and
Britain are the two Co-Chairmen, and
there should be consultation with them
for concerted action 1n regard to this
matter We should Iike to know some-
thing on this subject.

Now, Sir, with regard to the other
matters, 1 am not one of those who are
enamoured of the United Nations. I agree
with you— what s the United Nations?
The American lobby there— they have people
from south America and they mobilise
some of them and blocking. It will be a
blockade again of the United Natons
The Security Council—you know very well.
A member of the Security Council 1s himself
an aggressor, a member of the
Security councl with bombers n one
hand and with nuclear and  other
things 1 the other hand. We do not
cxpect anything from it Sardar Swaran

Singh 1s quite right 1n not giving any
quarter to this kind of thing., But inter-
nattonal- public opmion has got to be

mobilised. 1 think we shouid pursue 1n
this matter, pursue our political stand,
our diplomatic stand.

Sir, n this connection, I think the
time has come when India should give up
all the inhibitions of the past in regard to
this matter after having the experience of
the Bangla Desh liberation and having
foiled the Enterprise We know how the
Enterprise was chased away from the Bay
of Bengal. I think in this connection that
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India should set aside all 1nhibitions,
fuller support should be given, fuller iden-
tification with the Vietnamese liberation
struggle should take place, and 1t should
take a tangibly active form  Of course, 1n
that connection, [ feel that the reco-
gnition of the Provisional Revolutionary
Government ot the Republic of Vietram
would be an important step, a verv sign-
ificant step. But quite apart from other
things, we should give material assistance,
we should give every assistance to them
The puppet regimie which 1s there should be
asked to quit and go into the US Embassy
for the time being and live there and take
shelter there That 1s what should be
done. It is quite clear that the puppet re-
gime of South Vietnam will not last even a
single day without the backing of
supertor American arms and without the
backing of the war against the people
in that entire region,
est aggression,

Thts 15 the gross
I do not know how
many aggiessijons have taken place 1n
human history, n recorded hjstory.
Therefore, we are faced with this situation,
not confrontation, but we are faced with
a situafton of an aggression taking place in
Indo-China. All the countries, Cambodia,
Laos and Vietnam, all are attacked. Ten
thousand miles away from the American
shores, these people are mining the ter-
ritorial waters ot North Vietnam.

Therefore I think the matte 1s extre-
mely serrous from this angle that a super
power 1S trying to start a war in this regton,
Nixon has been a brink man. Now, he has
brought the situation to the brink He
15 almost on the brink, This can be and
must to stopped He 1s threatening a world
war., He s trying to blackmatl the nter-
national community and trying to impose
military solutions, according to what he 1s
dictating, 1nstead of accepting the very
reasonable proposals, the seven-pomt pro-
posals, of the Provisional Revolutionary
Government of Vietnam. That 1s why
they boycotted the Paris talks  That 1s why
they have taken this attitude today. I think
the Indian policy should be absolutely clear
mn this matter. At the time of Bangla
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Desh liberation of the freedom loving people
they in an unqualified manner fully iden-
tified with the Bangla Desh liberation and
helped them. Now we are on trral. Today
we should fully take sides of all freedom-
loving nations and, above all, the Soviet
Union In supporting the Democratic Repu-
blic of Vietnam. Surely we should take
the side of the Vietnamese hiberation fighters
who are making history. The American
attempt for Vietnamisation war has compl-
etely failed. Mr. Nixon wants to get out of
this crisis by resorting to methods of this
kind .. .. (Timne bell rings) ..... by taking
the whole world to the brink of war, and
the Government in that light should for-
mulate the various aspects of its policy
and activise the world opinion at all levels
so that we are in a position to bring the
full weight of our country’s prestige and
honour to bear on the situation and prevent
Mr. Nixon from starting another war and
also compel him to withdraw from the
Indo-Chinese soil.

SARDAR SWARAN SINGH : Sir, the
hon’ble Member has not asked for any
clanification but has asked for imformation
as to whether we are in touch with the two
Co-Chairmen or whether they arc 1n touch
with each other, that is the U. K.and the
U. S. S. R. My replv 1s 1n the atfirmative.

With regard to the other points that the
hon’ble Member has mentioned he has
expressed his viewpoint. ,

SHRI BHUPESH GUPTA
you agree with it ?

And do

SARDAR SWARAN SINGH : It is not
necessary for me to make any detailed
comment on the various views that he has
put forward, . -

SHRI BHUPESH GUPTA What 1s
this 7 This 1s the trouble, He agrees and
at the same time he does not agree.

MR. DEPUTY CHAIRMAN : Papers
to be laid.
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PAPERS LAID ON THE TABLE
MY
I. ANNUAL REPORT AND  ACCOUNTS
1970-71) or BHARAT PuMps Anp COM-
PRESSORS LID. AND RELATED PAPERS.

[EERRY
|

1I. ANNUAL REPORT AND ACCOUNTS
(1970-71) oF HEAVY ELECTRICALS
(INDIA) LTD. AND RELATED PAPERS.

THE MINISTER OF INDUSTRIAL
DEVELOPMENT (SHR1  MOINUL
HAQUE CHOUDHURY): Sir, I beg
to lay on the Table (a copy 1n English
and Hindi) each of the following
Papers, under sub-section (1) ot section
619A of the Companies Act, 1956:—

I. (i) Annual Report and Ac-
counts of the Bharat Pumps and
Compressors  Limited, for the
year ended the 31st Marth, 1971,
together with the Auditors’ Report
on the Accounts and the com-
ments of the Conmptroller and
Auditor General of India thereon.

Government
working of the Coms

(i) Review by
on the
pany,

[Placed in Library. Se¢ No. LT-1850/72
for (i) and (n).1

Il. (1) Pifteenth Annual Report
and Accounts of the Heavy Elec-

tricals (india) Lumted, for the,
year 1970-71, together with the
Auditors’ Report on  the Acco-
unts! and the comments of the

Comptroller and Auditor General
of India thereon.

, (1) Leview by Government on
the working of the Company.

A

fia ) . s tDy

[Placed in Library. See No. LT-1851/72 -
for (i) and (i1).] .



